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Title: Need to open a sub-centre of Central Tribal University, Amarkantak in Kusni under Sidhi district of Madhya Pradesh.
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PROF. SAUGATA ROY (DUM DUM): Madam Speaker, I am on a point of order.
HON. SPEAKER: There is no point of order during 'Zero Hour'.

PROF. SAUGATA ROY : Madam, I am on a point of order pointing out a mistake in the statement of the HRD Minister made regarding Christmas
holiday. ...(Interruptions) She has to correct her statement because she has misled the House. ...(Interruptions)

HON. SPEAKER: I have received your notice under Direction 115 of the Directions by the Speaker. I am calling for a factual note in this regard.
a€| (Interruptions)
SHRI K.C. VENUGOPAL (ALAPPUZHA): Madam Speaker, I have also given a notice.

HON. SPEAKER: You have given notice for 'Zero Hour'. He has given notice under Direction 115. That is why I have told him that I am calling for a
factual note.

...(Interruptions)
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